
175 Written Answers MAY 10, 1988 Written Answers 176 

MINISfRY OF BNER.GY (SHRIMATI 
SUSHILA ROHTAOI): (a) to (d). The 
States in Southern Region have already 

'lIMmesNd tbeir hydel resources to a larse 
extent. Tbe lignite resources available in 
Tamil Nadu are also being utilised to the 
muimum exteat postible. To furtber in-
crease tbe avaHability of power projects 
with a total capacity of about 2371 MW 
will be inducted in tbe Soutbern Region in 
the remainiol two years of the Seventb Plan. 
The S&DCtioned/oaloing capacity under 
implementation in the Region for giving 
beocfits in tbe Eightb and Nintb Plan 
periods is about 6503 MW. Tbis includes 
the setting up of an Atomic Power Station 
at Ita; .. in Karnataka. 

Ashok Paper Mills 

'10401. SHRI SYED SHAHABUD-
DIN: Will the Minister of INDUSTRY be 
pleased to state: 

(a) wbether the Ashok Paper Mills unit 
at Darbhlnga remains closed; 

(b) whetber it is a fact that a public 
UItIl"aDCe bad been liven in 1984 tbat tbe 

'unit woold resume production soon; 

(c) wbether it is also a fact tbat tbere 
is DO fonnal leek out or strike; 

(d) if 50, tbe reasons for tbe continued 
diJcoatinuaDCe of production; and 

(e) tbe steps taken for early resumption 
,..,rodiction? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF INDUS TRIAL 
DBVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM): (a) to (e). Asbolt Paper 
~MiUt hal two units, one 8t J08ilbopa, 
A-.n and the other at R.amesbwarD8pr, 
Bibar. Tbe anita are Iyiol closed (rom 
MardI. t 98 3'and October, 1982 respectively. 
on ac:couat of problems relatq to finance. 
IM" .......... raw material, power aVIlU· 

j, '1IlwUtr •. Wrastructutal c:onsttaints etc. On a 
nJere __ de by tIte~, tbe lJ~r4 

for Industrial and Financial Reconstruction 
had declared Ashok Paper Mills as a Sick 
Industrial Company in terms of the Sick 
Industrial Companies (Special Provisions) 
Act, 1 98', and bal ioitiated necessary 
proceedings under the Act. 

The Financial Institutions have commis-
sioned a report on tbe division of assets 
and liabilities of Jogigbopa and Rameshwar-
nagar units. Reports on tbe revival and 
rehabilitation of the two units have also 
been commissioned by the respective State 
Governments. Consultations with State 
Governments bave not yet concluded. 

(Tranllar/on) 

TV transmitters in Ranikhet and 
Kaasaoi 

10402. SHRI HARISH RAWAT : wIn 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

<a} wbether Government bave received 
complaints in regard to tbe delay in setting 
up of low power TV transmission centres in 
Ranikhet and Kausani; and 

(b) if so, tbe reasons for delay in setting 
up of these centres and tbe remedial 
measures being taken in this rClard ? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHRI H K. L. BHAGAT): (a) Requests 
bave been received from time to time for 
early installation and commissioDinl of TV 
transmitters at Ranikbet and Kausani. 

(b) Tbe Seventb Plan of Doordarsban 
provides, inter alia, for tbe est.blishment 
of a number of TV transmittcrs. These arc 
being set up in a phased manoer dependinl 
upon tbe annual allocation of plan resources. 
availability of the required equipment and 
infrastructural facilities at various places. 
Installatioo and commit.ioninl of the TV 
tranlmitter. at Raolkbet 1,,4 Ka\1sani is also 
,ov~rD~ b)' tllost facto .... 




